04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 01
DIVISION BENCH- 1
HON"BLE THE CHIEF JUSTICE

HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail .com

courtmaster253@gmail .com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
73 W.P.(C)-2628/2025 M/S REMOTE INFOSYSTEM PVT LTD SHASHWAT BAJPAI
CM APPL. 12490/2025 V/s THE INCOME TAX OFFICER & ANR.

OTHER DETAILS OF ADVOCATES:
SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

NOTE:CM APPL.12954/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-120/2023 LISTED AT ITEM NO.12
NOTE:CM APPL.12931/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1799/2025 LISTED AT ITEM NO.48
NOTE:CM APPL.12965/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-794/2025 LISTED AT ITEM NO.46
NOTE:CM APPL.12963/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-7357/2024 LISTED AT ITEM NO.24
NOTE:CM APPL.12955/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-810/2025 LISTED AT ITEM NO.47
NOTE:CM APPL.12951/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-790/2025 LISTED AT ITEM NO.45
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS_MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

:JS““’,'IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
27 \W.P.(C)-2736/2025 PAWANJIT SINGH BAWA AKHIL SACHAR
CM APPL. 13078/2025 V/s LT. GOVERNOR OF DELHI AND ORS
CM APPL. 13079/2025
OTHER DETAILS OF ADVOCATES:
AKHIL SACHAR AND SUNAND
TULSYAN(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM,
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
28  |RFA(COMM)-134/2025 MUSSARAT BANO SHAKEEL AHMAD
CM APPL. 13116/2025 V/s APEX TRADING COMPANY & ANR.

OTHER DETAILS OF ADVOCATES:
SHAKEEL AHMED SAIFI(ADV.SHAKEEL.SAIFI@GMAIL.COM)(9871519304)(PETITIONER)
ATC CON SU(ATC.CON.SU@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

29 W.P.(C)-5236/2014 SURESH KUMAR ASHOK KUMAR, SK VASHISHT,
WITH W.P.(C) 6373/2014 V/s THE DELHI URBAN SHELTER & ANR. SWATI SINGH, PARVINDER
W.P.(C) 6386/2014 CHAUHAN, PUSHKAR SOOD

OTHER DETAILS OF ADVOCATES:
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(9810010790)(RESPONDENT)
30 W.P.(C)-4226/2024 BHALLU DADA ASSOCIATION UNION JAN KALYAN MADAN MOHAN KASHYAP
CM APPL. 17239/2024 V/s NEW DELHI MUNICIPAL COUNCIL & ANR.

OTHER DETAILS OF ADVOCATES:

M M KASHYAP(MMKASHYAPAORS@GMAIL.COM)(9818361347)(PETITIONER)

SHPEECHARA(SHPEECHARA@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
LAND ACQUISITION MATTERS(ANMM)

31 W.P.(C)-10337/2015 DR. (MRS.) NEENA MOHINI WILLIAMS & ANR. B S MAAN & ASSOCIATES, SANJAY
CM APPL. 25810/2015 V/s GOVERNMENT OF NCT OF DELHI & ORS. KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:

32 W.P.(C)-10338/2015 RAJ KUMAR DHINGRA B.S. MAAN & ASSOCIATES, SANJAY
CM APPL. 25812/2015 V/s GOVERNMENT OF NCT OF DELHI & ORS KUMAR PATHAK, SUSHIL DUTT
WITH W.P.(C) 10339/2015 SALWAN, MANIKA TRIPATHY

W.P.(C) 10340/2015
W.P.(C) 10341/2015

OTHER DETAILS OF ADVOCATES:
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

33 W.P.(C)-10339/2015 HUKUM CHAND & ORS. B S MAAN & ASSOCIATES, YEESHU
CM APPL. 25814/2015 V/s GOVERNMENT OF NCT OF DELHI & ORS. JAIN, MANIKA TRIPATHY

OTHER DETAILS OF ADVOCATES:
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

2
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04.03.2025

34 W.P.(C)-10340/2015
CM APPL. 25816/2015

35 W.P.(C)-10341/2015
CM APPL. 25818/2015

SUPPLEMENTARY CAUSE LIST

MOHAN GUPTA & ANR B.S. MAAN & ASSOCIATES, YEESHU
V/s GOVT. OF NCT OF DELHI & ORS JAIN, MANIKA TRIPATHY

OTHER DETAILS OF ADVOCATES:
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

FARIDA KHAN & ORS B.S. MAAN & ASSOCIATES, PAWAN
V/s GOVT. OF NCT OF DELHI & ORS MATHUR, SANJAY KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:



04.03.2025

COURT NO. 38

SUPPLEMENTARY CAUSE LIST

HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MS.JUSTICE REKHA PALLI
HON"BLE MR.JUSTICE C.HARI SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
anand.pinani@dhc.nic.in
cmpraveenkumar.dhc@gov. in

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

1 CM APPL. 13074/2025
In W.P.(C)-10363/2021
(Disposed off case)

CASE NUMBER

PARTY NAME ADVOCATE NAME
LALIT SHARMA AND ORS LALIT SHARMA, SUMIT MISRA,
V/s UNION OF INDIA AND ORS SARTHAK KATYAL, ASHISH, AVADH

BIHARI KAUSHIK

OTHER DETAILS OF ADVOCATES:
M C PREMI(MEHARCHANDPREMI@GMAIL.COM)(9818121512)(PETITIONER)

ROUSE AVENUE DISTRICT COURT BAR
ASSOCIATION(EXECUTIVE.RABA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

BAR COUNCIL OF DELHI(BARCOUNCILOFDELHI@REDIFFMAIL.COM)()(RESPONDENT)
UMESH JOSHI(ADVUMESHJOSHI@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SOUTH DISTRICT, GOVT OF NCT OF DELHI(DCSOUTH@HUB.NIC.IN)()(RESPONDENT)
SUMIT MISRA(ADVSUMITMISRA@GMAIL.COM)(9871166013)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ANIL SAPRA(ANIL@SAPRACO.COM)(9999993385)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ASHISH (ASHISHCHANDRA339@GMAIL.COM)(9540557294)(PETITIONER)

AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT)

OTHER INFORMATION

AT 4.00 P.M.


https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:anand.pinani@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�

04.03.2025

COURT NO. 38

SUPPLEMENTARY CAUSE LIST

DIVISION BENCH-111
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM
NUMBER CASE NUMBER

END OF THE BOARD MATTERS

70 ITA-660/2018
WITH ITA 634/2019

71 ITA-634/2019

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

72 W.P.(C)-2738/2025
CM APPL. 13087/2025

73 W.P.(C)-2739/2025
CM APPL. 13095/2025

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

74 FAO (COMM)-66/2025
CM APPL. 13117/2025

CONNECTED MATTERS (ANMM)

75  \W.P.(C)-7235/2019
CM APPL. 7884/2024
WITH W.P.(C) 2354/2021
W.P.(C) 8590/2020

PARTY NAME

VODAFONE MOBILE SERVICES LTD.
V/s DEPUTY COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:
ANURADHA DUTT(ADMIN@DUMEDS.COM)(9910044138)(PETITIONER)

PRO COMMISSIONER OF INCOME TAX-9

OTHER
INFORMATION

ADVOCATE NAME

ANURADHA DUTT

ZOHEB HOSSAIN,

V/s M/S VODAFONE IDEA LTD.(EARLIER KNOWN AS: M/S VODAFONEMOBILE SERVICE LTD.  |ANURADHA DUTT

EARLIER KNOWN AS: M/S VODAFONE ESSAR DIGILINK LTD.)

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,

ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

PARTY NAME ADVOCATE NAME

SUPERB COOLING TOWERS PVT LTD
V/s SPECIAL COMMISSIONER , DEPARTMENT OF TRADE AND
TAXES AND ANR.

OTHER DETAILS OF ADVOCATES:

KC DUBEY & ASSOCIATES(KCDUBEYASSOCIATES@GMAIL.COM)(9810445502)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SCOM(STANDINGCOUNSELGNCTD@GMAIL.COM, SCOM1-
TT@DELHI.GOV.IN)(9868250806)(RESPONDENT)

DIVINE ENTERPRISES

V/s COMMISSIONER OF CENTRAL EXCISE AND SERVICE TAX
CENTRAL TAX DELHI SOUTH CGST COMMISSIONERATE SOUTH

MANORATH RATHI

OTHER DETAILS OF ADVOCATES:
MANORATH RATHI(MANORATH@RJALEGAL.IN)(9933787672)(PETITIONER)
CGST DELHI SOUTH(LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME

ARGHA CHATTERIJEE
V/s STATE BANK OF INDIA & ANR.

ARJUN MITRA

OTHER DETAILS OF ADVOCATES:

ARJUN MITRA(ARJUNMITRAADV@GMAIL.COM)(9313521036)(PETITIONER)
ARJUN MITRA (ARJUNMITRAADV@GMAIL.COM)(9313521036)(PETITIONER)
SBI(SBI.15811@SBI.CO.IN)(0)(RESPONDENT)

RECEIVER OFFICE(RECEIVEROFFICE@GMAIL.COM)(0)(RESPONDENT)
SBI(SBI.15811@SBI.CO.IN)(0)(RESPONDENT)

RECEIVER OFFICE(RECEIVEROFFICE@GMAIL.COM)(0)(RESPONDENT)

M/S ANAND AND ANAND

V/s UNION OF INDIA & ORS. SATISH AGARWALA

OTHER DETAILS OF ADVOCATES:
J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

5

KRISHNA CHANDRA DUBEY

J.K. MITTAL, SATISH AGGARWALA,

OTHER
INFORMATION

subject to office
objection

OTHER
INFORMATION
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76  |W.P.(C)-8590/2020

77 W.P.(C)-2354/2021
WITH W.P.(C) 8590/2020
W.P.(C) 7235/2019

78  |W.P.(C)-5735/2020

79  W.P.(C)-4189/2024
CM APPL. 17142/2024

SUPPLEMENTARY CAUSE LIST

SATISH AGGARWALA (SATISHAGGARWALA@GMAIL.COM)()(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

M/S. ANAND AND ANANAD J.K. MITTAL, K ENATOLI SEMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

J.K MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

J.K. MITTALJKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(RESPONDENT)
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)
K ENATOLI SEMA(ENATOLI@GMAIL.COM)(9818139636)(PETITIONER)

MS ANAND AND ANAND J.K. MITTAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

J K MITTAL AND VANDANA MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

DISH TV INDIA LIMITED THROUGH ITS AUTHORIZED VIVEK SARIN, APOORV KURUP
REPRESENTATIVE

V/s UNION OF INDIA THROUGH SECRETARY DEPARTMENT OF

REVENUE & ORS.

OTHER DETAILS OF ADVOCATES:
VIVEKSARIN(TAX.LITIGATION.MEDIA@GMAIL.COM)(9999920118)(PETITIONER)

VIVEK SARIN(VIVEK.SARIN.1997@GMAIL.COM)(9013407227)(PETITIONER)

MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MADAM NIDHI RAM()(9891088658)(RESPONDENT)

APOORV KURUP(OFFICE@AKURUP.COM)(8800185864)(PETITIONER)

ANAND AND ANAND J.K. MITTAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
J K MITTAL AND VANDANA MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

NOTE:CM APPL.12957/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-4826/2021 LISTED AT ITEM NO.26



04.03.2025

COURT NO. 42

SUPPLEMENTARY CAUSE LIST

DIVISION BENCH-1V
HON"BLE MS.JUSTICE REKHA PALLI
HON”BLE MS.JUSTICE RENU BHATNAGAR

NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP

SUPPLEMENTARY LIST IS OVER.

IMMEDIATELY AFTER THE

NOTE: “ MATRIMONIAL MATTERS LISTED IN THE ADVANCE CAUSELIST, IF NOT TAKEN UP EARLIER,

WILL BE TAKEN UP

AT 03:30 P_M. EXCEPT FRIDAY.”

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO :

anand.pinani@dhc.nic.in

dhc.court2102@gmail .com

ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS

35 MAT.APP.(F.C.)-36/2023
CM APPL. 5777/2023
CM APPL. 54457/2023
CM APPL. 29876/2024

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

36 RFA(COMM)-132/2025
CM APPL. 13110/2025
CM APPL. 13111/2025

AFTER NOTICE MISC. MATTERS

37  FAO(OS)-12/2024
CM APPL. 4571/2024

OTHER INFORMATION

PARTY NAME ADVOCATE NAME

PARUL NAHAR AAYUSHMAN AGGARWAL, ATTIN

V/s SOUMITRA KUMAR NAHAR & ANR. SHANKAR RASTOGI, MOHD YASIN,
MOHD YASIN

OTHER DETAILS OF ADVOCATES:

MEHMOOD PRACHA(MP@LEGALAXIS.NET)(7022320318)(PETITIONER)
BABUNAHAR(BABUNAHAR@HOTMAIL.COM)()(RESPONDENT)

MP (MP@LEGALAXIS.NET)()(PETITIONER)

ATTIN SHANKAR RASTOGI(ATTIN@ILOLEGAL.COM)(9811778900)(RESPONDENT)
MOHD YASIN(SUFYANHASANO6@GMAIL.COM)(8077423980)(PETITIONER)
MOHD YASIN(SUFYANHASANO6@GMAIL.COM)(8077423980)(PETITIONER)
ILOLEGAL(ATTIN@ILOLEGAL.COM)()(RESPONDENT)
ILOLEGAL(ATTIN@ILOLEGAL.COM)()(RESPONDENT)

ATTIN SHANKAR RASTOGI(ATTIN@ILOLEGAL.COM)(9811778900)(RESPONDENT)
MOHD YASIN(OFFICEOFMOHDYASIN@GMAIL.COM)(9648594449)(PETITIONER)

PARTY NAME ADVOCATE NAME

BAKSHISH SINGH BHAVESH KUMAR SHARMA
V/s SUDHIR ANAND

OTHER DETAILS OF ADVOCATES:
BHAVESH KR SHARMA(GABSLAWASSOCIATES@GMAIL.COM)(9810034712)(PETITIONER)

RAJIVE SAWHNEY (DECEASED) THROUGH LRS & ANR. IMRAN MOULAEY
V/s DEVIKA MEHRA

OTHER DETAILS OF ADVOCATES:

IMRAN MOULAEY(IMRANMOULAEY@GMAIL.COM)(9990091359)(PETITIONER)
RITIKA(RITIX51@GMAIL.COM)()(PETITIONER)

ANANNYA GHOSH(ANANNYA@MGLAWASSOCIATES.COM)()(RESPONDENT)
MRINALINI SEN GUPTA(MRINALINI@ MGLAWASSOCIATES.COM)()(RESPONDENT)
DEVIKA(DEVIKAPMEHRA@GMAIL.COM)(9811077778)(RESPONDENT)

NOTE:CM APPL.12940/2025 SHALL BE TAKEN UP ALONGWITH FAO(0S)-77/2022 LISTED AT ITEM NO.06
NOTE:CM APPL.13052/2025 SHALL BE TAKEN UP ALONGWITH MAT.APP(F.C)-82/2025 LISTED AT ITEM NO.26

OTHER INFORMATION
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 33

DIVISION BENCH- V

HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3% FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
AFTER NOTICE MISC. MATTERS
30 W.P.(C)-8292/2016 M/S AXOR GOLD TRADING FZE M.D. ADKAR & S.D. SINGH,
CM APPL. 36367/2016 V/s UNION OF INDIA & ORS RAHUL RAHEJA

OTHER DETAILS OF ADVOCATES:
RAHUL RAHEJA(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER)

OTHER INFORMATION
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-VI

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

akhil .saxena@dhc.nic.in

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
57 RFA(COMM)-130/2025 R. SANTOSH SOUGAT SINHA
CM APPL. 13103/2025 V/s ONE97 COMMUNICATIONS LTD.

CM APPL. 13104/2025
CM APPL. 13105/2025
CM APPL. 13106/2025

OTHER DETAILS OF ADVOCATES:

M/S ARTHA ADVOCATES (INFO@ARTHA-LEGAL.COM)(9212173310)(PETITIONER)
PAYTM(COMPLIANCE.OFFICER@PAYTM.COM)(0)(RESPONDENT)

SUPPORT ONE (SUPPORT@ONE97.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

58 |W.P.(C)-7947/2018 SH. TARSEM LAL SHARMA RADHIKA GAUTAM, ARTI BANSAL
CM APPL. 47663/2023 V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

RADHIKA GAUTAM()(9958008862)(PETITIONER)

RADHIKA GAUTAM(GAUTAMRADHIKA.R@GMAIL.COM)(9958008862)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

ARTI BANSAL(ARTIBANSALO7 @YAHOO.COM,COOL.NEERAJ@YAHOO.COM)(9999442349)(RESPONDENT)

59  |W.P.(C)-6557/2021 PRAMOD KUMAR RAWAT AJAI KUMAR SRIVASTAVA
CM APPL. 20574/2021 V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
AJAISRIVASTAVA(LEGALSRIVASTAVA@GMAIL.COM)(9013882447)(PETITIONER)

A.K. SRIVASTAVA(LEGALSRIVASTAVA@GMAIL.COM)(9013882447)(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

60 |W.P.(C)-11735/2021 SUMAN KUMAR AND ANR ANKUR CHHIBBER, SUPARNA SRIVASTAVA
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SUPARNA SRIVASTAVA(SUPARNA.DESK@THEMISADV.COM)(9810235164)(PETITIONER)

61  W.P.(C)-15338/2022 UNION OF INDIA & ANR. PRATIMA NAIN LAKRA, MAYANK YADAV,
CM APPL. 47628/2022 V/s ALL INDIA POSTAL ACCOUNTS EMPLOYEES ASSOCIATION & ORS.  RITESH DHAR DUBEY
CM APPL. 8499/2025
WITH W.P.(C) 16869/2022
W.P.(C) 12663/2023
W.P.(C) 12667/2023
W.P.(C) 8910/2024

OTHER DETAILS OF ADVOCATES:
PRATIMA N. LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
B K BERERA(BK_BERERA@YAHOO.CO.IN)()(RESPONDENT)
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RITESH DHAR DUBEY(D.DUBEYRITESH@GMAIL.COM)(9871769556)(RESPONDENT)

62 W.P.(C)-16869/2022 UNION OF INDIA & ORS. PRATIMA NAIN LAKRA
CM APPL. 53417/2022 V/s B.G. DHAMANGAOKAR & ORS.

OTHER DETAILS OF ADVOCATES:
PRATIMA N. LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
SMITA(SUMITA_H@REDIFFMAIL.COM)()(RESPONDENT)

63  W.P.(C)-12663/2023 UNION OF INDIA AND ORS. GARIMA SACHDEVA
CM APPL. 49917/2023 V/s K.L. SAINI AND ORS.
WITH W.P.(C) 12667/2023

OTHER DETAILS OF ADVOCATES:
MS. GARIMA SACHDEVA(GARIMA2607 @GMAIL.COM)(9910540343)(PETITIONER)
RITESH DHAR DUBEY(D.DUBEYRITESH@GMAIL.COM)()(RESPONDENT)

64  |W.P.(C)-12667/2023 UNION OF INDIA & ORS. GARIMA SACHDEVA
CM APPL. 49927/2023 V/s C.S. CHOUHAN & ORS.

OTHER DETAILS OF ADVOCATES:
GARIMA SACHDEV(GARIMA2607@GMAIL.COM)(9910540343)(PETITIONER)
RITESH(D.DUBEYRITESH@GMAIL.COM)()(RESPONDENT)

65 |W.P.(C)-8910/2024 UNION OF INDIA & ANR. ARUNIMA DWIVEDI
CM APPL. 36354/2024 V/s SRI DEBANANDA BHATTACHARIJEE AND ORS.

OTHER DETAILS OF ADVOCATES:
ARUNIMA DWIVEDI(ARUNIMA.ASSOCIATES@GMAIL.COM)(9810916537)(PETITIONER)
SUMITA(SUNITA_H@REDIFFMAIL.COM)()(RESPONDENT)

66  |W.P.(C)-11957/2023 UNION OF INDIA AND ORS. SANDEEP MISHRA
CM APPL. 46896/2023 V/s KAPOOR SINGH

OTHER DETAILS OF ADVOCATES:
SUBHASH TANWAR(SUBHASHTANWARCGSCDHC@GMAIL.COM)(9810207782)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.COM)()(RESPONDENT)

NOTE:CM APPL.12992/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14456/2024 LISTED AT ITEM NO.22
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 05
DIVISION BENCH-VII

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar.dhc@gov. in

vikram.224@dhc.nic.in

ITEM

NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
83  LPA-170/2025 MANISH KUMAR SANJU KUMAR
CM APPL. 13062/2025 V/s UNION OF INDIA & ORS.
CM APPL. 13063/2025
CM APPL. 13064/2025
OTHER DETAILS OF ADVOCATES:
CINMOY & ASSOCIATES(SANJUADVIP@GMAIL.COM)(9560815888)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(0)(RESPONDENT)
SVKUTE(SVKUTE.4181@DMRC.ORG)(0)(RESPONDENT)
DMRC(MDMETRO@DMRC.ORG)(0)(RESPONDENT)
ITEM
NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
84  RFA(COMM)-131/2025 GAGANDEEP SINGH KOCHHAR PRINCE JAIN subject to office objection
CM APPL. 13107/2025 V/s MAJID KHAN
CM APPL. 13108/2025
CM APPL. 13109/2025
OTHER DETAILS OF ADVOCATES:
PRINCE JAIN(SANJEEVADVOCATE6@GMAIL.COM)(9953758528)(RESPONDENT)
85  RFA(COMM)-133/2025 SMT. RUCHIKA WALIA SAURABH SHOKEEN

CM APPL. 13112/2025 V/s SHRI NITIN GARG
CM APPL. 13113/2025
CM APPL. 13114/2025
CM APPL. 13115/2025

OTHER DETAILS OF ADVOCATES:
SUDEEP SUDAN (ADVSUDEEPSUDAN@GMAIL.COM)(9650932143)(PETITIONER)
R()(9310937484)(RESPONDENT)
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ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS

86 CONT.CAS(C)-1358/2024
WITH W.P.(C) 7188/2024

87 W.P.(C)-7188/2024
CM APPL. 30038/2024
CM APPL. 30039/2024

PART-HEARD MATTERS
88 W.P.(C)-10768/2019

SUPPLEMENTARY CAUSE LIST

PARTY NAME ADVOCATE NAME

RAMESHWAR TIWARI PUNEET TANEJA
V/s MR GIRIDHAR ARAMANE AND ORS.

OTHER DETAILS OF ADVOCATES:
PUNEET TANEJA(LAWYERSCHAMBER21@GMAIL.COM)(9810208494)(PETITIONER)
GIRIDHAR ARAMANE(DEFSECY@NIC.IN)(0)(RESPONDENT)
VIKRAM(PSFS@MEA.GOV.IN)(0)(RESPONDENT)
TARUN(CDAARMYMEERUT.DAD@NIC.IN)(0)(RESPONDENT)

MAJ BHARAT(AMAP.DHARAN@MEA.GOV.IN)(0)(RESPONDENT)

UNION OF INDIA AND ORS. VIKRANT NILESH GOYAL
V/s RAMESHWAR TIWARI

OTHER DETAILS OF ADVOCATES:
VIKRANT NILESH GOYAL()(9953228888)(PETITIONER)
TANEJA ASSOCIATES(TANEJA.ASSOC@YAHOO.CO.IN)()(RESPONDENT)

ROHIT SACHIN CHAUHAN, AVNISH
V/s THE COMMISSIONER OF POLICE AND ANR. AHLAWAT

OTHER DETAILS OF ADVOCATES:
SACHIN CHAUHAN()(9810618584)(PETITIONER)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

12
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04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 35

HON”BLE MR.JUSTICE CHANDRA DHARI SINGH
HON”BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

sang.sudan2004@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FOR DIRECTIONS(J)
1 LPA-495/2018 RAJEEV NEELU KACHWAHA CHARITABLE TRUST (NGO-SWATI) RAGHAVENDERA M BAJAJ,

CM APPL. 34970/2018 V/s DELHI URBAN SHELTER IMPROVEMENT BOARD & ORS PARVINDER CHAUHAN, TATINI

CM APPL. 44626/2018 BASU, RAGHAVENDRA MOHAN

CM APPL. 11745/2019 BAJAJ, TATINI BASU, ZUBEDA

CM APPL. 21055/2019 BEGUM, RIPU DAMAN BHARDWAJ

CM APPL. 19017/2020
CM APPL. 21097/2020
CM APPL. 24051/2022

OTHER DETAILS OF ADVOCATES:

RAGHAVENDERA M BAJAJ()(9810248083)(PETITIONER)

PARVINDER CHAUHAN()(9868102274)(PETITIONER)

TATINI BASU()(9811215768)(PETITIONER)

TATINI BASU()(9811215768)(PETITIONER)

RAGHAVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(PETITIONER)
RAGHAVENDRA MOHAN BAJAJ(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER)

MR. PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)
MR. MOHD. MUQEEM(MOHAMMEDMUQEM@GMAIL.COM)(9999864964)(RESPONDENT)
MS. TATINI BASU(TATINIBASU.ADV@GMAIL.COM)()(RESPONDENT)

TATINI BASU(TATINIBASU.ADV@GMAIL.COM)(9811215768)(PETITIONER)
TATINIBASU(TATINIBASU@GMAIL.COM)(9811215768)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
ANUJ CHATURVEDI(AC10.ADV@GMAIL.COM)()(RESPONDENT)

RAGHAVENDRA M BAJAJ(OFF.RMB@GMAIL.COM)(9810048083)(PETITIONER)
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)
TATINI BASU(TATINIBASU.ADV@GMAIL.COM)()(RESPONDENT)

13


https://delhihighcourt.webex.com/meet/dhcecourtvc7�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
mailto:sang.sudan2004@gmail.com�

04.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:CM APPL.12942/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10049/2024 LISTED AT ITEM NO.39

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE
CONVENIENCE OF THE HON?BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: ““COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE
TO VIDEO CONFERENCING RULES 2021.~”

NOTE: “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING.”
NOTE: “PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”
NOTE: IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-
(a) “FRESH MATTERS AND APPLICATIONS;
(b) “FOR ADMISSION” MATTERS;
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR * SPECIALLY DIRECTED MATTERS™.

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

:;lrlil\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

80 W.P.(C)-2740/2025 MANAV KAKKAR SHOEB SHAKEEL
V/s GNCT OF DELHI THROUGH ITS
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

SHOEB SHAKEEL & VINEET
BALIYAN(ADVSHOEB@GMAIL.COM)(9871424829)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SAKSHI,
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
ADVSAKSHISHAIRWAL@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)

MOTOR ROYAL(MOTORROYAL@YAHOO.CO.IN)(0)(RESPONDENT)

14


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
mailto:sanjoyojha73@gmail.com�

04.03.2025

81 W.P.(C)-2741/2025
CM APPL. 13096/2025
CM APPL. 13097/2025

SUPPLEMENTARY CAUSE LIST

DR JWALA PRASAD ANAND PRAKASH subject to office objection
V/s UNION OF INDIA MINISTRY OF

CULTURE THROUGH ITS SECRETARY

AND ORS.

OTHER DETAILS OF ADVOCATES:
ANAND
PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(8851801293)(PETITIONER)
SECY CULTURE, UNION OF INDIA, AMITA SARBHA(SECY-
CULTURE@NIC.IN, UOIDHC@GMAIL.COM,
AMITA.SARBHA7@GOV.IN)(1123384193)(RESPONDENT)

PALLAV, VIJAY GOEL, DU(PALLAVIPH@CAG.GOV.IN,
SHRIVIJAYGOEL@GMAIL.COM, REGISTRAR@DU.AC.IN)(0)(RESPONDENT)
RUPAL MOHINDER, ASHA NAIR(RUPALMOHINDER@GMAIL.COM,
ASHANAIR@NIC.IN)(0)(RESPONDENT)

NOTE:CM APPL.12788/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1632/2025 LISTED AT ITEM NO.02
NOTE:CM APPL.12975/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1322/2024 LISTED AT ITEM NO.61

COURT NO. 29

HON"BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: ALL PETITIONS SEEKING QUASHING OF FIR ( ON THE GROUND OF SETTLEMENT / COMPROMISE)

ADVANCE LIST AND SUPPLEMENTARY LIST WILL BE TAKEN UP AT 02:15 P.M.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS

38 CRL.M.C.-2997/2023
CRL.M.A. 11258/2023
CRL.M.A. 30415/2023

PARTY NAME ADVOCATE NAME OTHER INFORMATION

RECKITT BENCKISER INDIA PRIVATE LIMITED  R.JAWAHAR LAL
V/s THE GOVERNMENT OF NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

R. JAWHAR LAL(JAWAHAR@JLAW.IN)(9958998396)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
R. JAWAHAR LAL(JAWHAR@ILAW.IN)(9958998396)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952) ,COURT MASTER TO HON®"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
55 CRL.M.A. 6980/2025 SAJEEBURAHMAN C P DEEPAK PRAKASH
In W.P.(CRL)-3619/2023 V/s STATE OF NCT OF DELHI & ORS. & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK PRAKASH (ADVDEEPKAPRAKASH@GMAIL.COM)(9990727638)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DEEPAK PRAKASH(SOLICITORSINDIA@YHA000.COM)(9810903376)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NOTE: CRL.M_A.6978/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. 69/2025 LISTED AT ITEM NO.0O4
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SUPPLEMENTARY CAUSE LIST

COURT NO. 27

HON"BLE

MR.JUSTICE JASMEET SINGH

NOTE: *““CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM
THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE. ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO
BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE
TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER

THE QUASHING OF FIR MATTERS ARE OVER).

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvcs

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

ITEM
NUMBER

CASE NUMBER

FRESH MATTERS & APPLICATIONS

57

58

59

CRL.M.A. 6984/2025
CRL.M.(BAIL) 490/2025
In CRL.A.-607/2023

CRL.M.A. 6982/2025
CRL.M.A. 6983/2025
In CRL.M.C.-378/2025

CRL.M.A. 6973/2025

CRL.M.A. 6974/2025

In W.P.(CRL)-512/2025(Disposed off
case)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

PARVEEN KUMAR VIGNARAJ PASAYAT (DHCLSC),

V/s STATE (NCT OF DELHI) SHIVEK TREHAN, TARUN KAUSHIK

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NIHAL VIHAR-67/2018)

UDAY CHAUHAN(CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AHMAD KHAN(OFFICE@AKTLAWOFFICES.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
TARUN KAUSHIK(TARUNKAUSHIK90@GMAIL.COM)(9315955436)(PETITIONER)

X AMAN NAQVI
V/s STATE GOVT NCT OF DELHI AND
ANOTHER & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ NORTH-296/2024)
AMAN NAQVI(INFO@FARASAHLAW.COM)(7049007766)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SATENDER ALIAS GAJENDER SUNITA ARORA (DHCLSC), SUNITA

V/s STATE OF NCT OF DELHI ARORA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUMITA ARORA(SUNITARORA157 @GMAIL.COM)(0)(PETITIONER) :(BHAJAN PURA-344/1998)

KAPIL CRL.A. 687/2001 FILED BY PUSHPA @ SUMAN
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2009-05-20 )

SANDEEP KHAIRWAL(SK.ADV30@GMAIL.COM)(9999861361)(PETITIONER) W.P.(CRL) 1397/2016 FILED BY SATENDER @
KAPIL GAJENDER (DISPOSED ON : 2016-05-24 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) \W.P.(CRL) 3350/2018 FILED BY SATYENDER @

GAJENDER (DISPOSED ON : 2018-10-31)
W.P.(CRL) 328/2020 FILED BY SATENDER @
GAJENDER (DISPOSED ON : 2020-02-04 )
W.P.(CRL) 2934/2023 FILED BY SATENDER@
GAJENDER (DISPOSED ON : 2023-11-22)
W.P.(CRL) 2157/2024 FILED BY SATENDER @
GAJENDER (DISPOSED ON : 2024-08-09 )

P.S.-FIR NO. :(BHAJAN PURA-344/1998)
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ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

60 W.P.(CRL)-730/2025
CRL.M.A. 6755/2025
CRL.M.A. 6756/2025

CASE NUMBER

SUPPLEMENTARY CAUSE LIST

PARTY NAME ADVOCATE NAME OTHER INFORMATION
MGF DEVELOPMENTS LTD PRABHAV RALLI

V/s DIRECTORATE OF

ENFORCEMENT AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR
YUDHISHTER SINGH 21/2024)
(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)

DL HC(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

ITEM CASE NUMBER PARTY NAME ADVOCATE NAME

NUMBER
FRESH MATTERS & APPLICATIONS

61 W.P.(CRL)-610/2025
CRL.M.A. 5659/2025
CRL.M.A. 5660/2025

SUSHI GHANSHYAM AGGARWAL
V/s DMI FINANCE PVT LTD

OTHER DETAILS OF ADVOCATES:

DIWAKAR(ADV.DIWAKARSINGH@GMAIL.COM)(9821341391)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIWAKAR RAMASHRAY SINGH

OTHER INFORMATION

NOTE:CRL.-M.BAIL.479/2025,SHALL BE TAKEN UP ALONGWITH CRL.A.-405/2023 LISTED AT ITEM NO.27

COURT NO. 26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT 1S CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE

ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt._webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj .dhc@gov. in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
32 CRL.M.A. 6992/2025(CM For AJAY KUMAR AJAY KUMAR
Restoration) V/s THE STATE (NCT OF DELHI) THROUGH THE

CRL.M.A. 6993/2025

In CRL.M.C.-1074/2021(Disposed
off case)

WITH CRL.M.C. 3488/2021

STANDING COUNSEL (CRIMINAL)

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
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SUPPLEMENTARY CAUSE LIST

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
AJAY KUMAR (SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(PETITIONER)

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(PETITIONER)
THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

DELHI

POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

33 CRL.M.A. 6994/2025(CM For
Restoration)
CRL.M.A. 6995/2025
In CRL.M.C.-1309/2021(Disposed
off case)
WITH CRL.M.C. 824/2022

AJAY KUMAR
V/s THE STATE (NCT OF DELHI) THROUGH THE
STANDING COUNSEL (CRIMINAL)

AJAY KUMAR

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)
AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(RESPONDENT)

AJAY(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(PETITIONER)
AJAY KUMAR(SAJAYKUMARAPR19@GAMIL.COM)(8447560568)(PETITIONER)
THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF DELHI) THROUGH THE STANDING COUNSEL

(CRIMINAL)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY KUMAR(SAJAYKUMARAPR19@GMAIL.COM)(8447560568)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
D.K. SHARMA, PRAMOD GUPTA, KK

34 |CRL.M.A. 6971/2025 SEEMA BHASIN
In W.P.(CRL)-94/2019(Disposed off V/s STATE & ORS. TYAGI
case)

OTHER DETAILS OF ADVOCATES:

D.K. SHARMA()(9811256468)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

K K TYAGI(KKTSCOFFICE142@GMAIL.COM)(9811157131)(PETITIONER)

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS

35 CRL.M.A. 6996/2025 HARI OM RAI ABHAY RAJ VARMA

In BAIL APPLN.-3548/2024(Disposed |V/s DIRECTORATE OF ENFORCEMENT
off case)

OTHER DETAILS OF ADVOCATES:

ABHAY RAJ VERMA(ABHAY@PRIMACARTA.COM)(9899404819)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
ABHAY RAJ VERMA(ABHAY@PRIMACARTA.COM)(9899404819)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
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P.S.-FIR NO. :(DABRI-345/2016)

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2022)
W.P.(CRL) 3662/2023 FILED BY PRANAY RAI
(DISPOSED ON : 2023-12-19)

CRL.M.C. 7488/2023 FILED BY MR. GUANGWEN
KUANG @ ANDREW (DISPOSED ON : 2023-10-12)
W.P.(CRL) 3657/2023 FILED BY GUANGWEN
KUANG ALIAS ANDREW (DISPOSED ON : 2023-12-
19)

CRL.M.C. 1/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-24 )
BAIL APPLN. 494/2024 FILED BY HARI OM RAI
(DISPOSED ON : 2024-05-24 )

CRL.REV.P. 982/2024 FILED BY VIVO MOBILE INDIA
PVT LTD (DISPOSED ON : 2024-08-01 )

W.P.(CRL) 3061/2024 FILED BY HARI OM RAI
(DISPOSED ON : 2024-11-18))

CRL.M.C. 56/2025 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-18 )
BAIL APPLN. 519/2025 FILED BY NARESH KUMAR
GULIA (DISPOSED ON : 2025-02-11)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2022)



04.03.2025 SUPPLEMENTARY CAUSE LIST

FOR DIRECTION ON OFFICE NOTE

36 BAIL APPLN.-850/2025 MOHD. ASGHAR RIYA KHANDELWAL
V/s STATE GOVT. OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RIYA KHANDELWAL(ADVRIYAKHANDELWAL20@GMAIL.COM)(0)(PETITIONER) :(GOVIND PURI-611/2022)
KAPIL BAIL APPLN. 3373/2022 FILED BY MD ASGHAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2023-05-12 )
BAIL APPLN. 933/2024 FILED BY MD ASGHAR
(DISPOSED ON : 2024-07-22)

P.S.-FIR NO. :(GOVIND PURI-611/2022)

NOTE:CRL.M.A.6870-71/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.- 476/2025 LISTED AT ITEM NO.O1

COURT NO. 49
HON"BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR
MATTER 1S CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES [IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

:;Irflll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
66 EX.F.A.-8/2025 GULSHAN KUMAR ZUBIN MAMMEN JOHN
CM APPL. 12530/2025 V/s INDU SONI ANR & ANR.
CM APPL. 12531/2025
OTHER DETAILS OF ADVOCATES:
JAI SAHAHI
ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
67 W.P.(C)-2742/2025 UMEHABBEEBA QUADRI PAUL KUMAR KALAI
CM APPL. 13098/2025 V/s JAMIA MILLIA ISLAMIA AND ORS

CM APPL. 13099/2025
OTHER DETAILS OF ADVOCATES:
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MANIK
GUPTA(ADVOCATEMANIKGUPTA@GMAIL.COM)(9354231296)(PETITIONER)
JMI, MIDAS LEGAL(VC@JMI.AC.IN, REGISTRAR@JMI.AC.IN,
NJAMAL@JMI.AC.IN, K.K.MISHRA@MIDASLEGAL.ORG)(0)(RESPONDENT)
KK MISHRA(OFFICEOFADVKKMISHRA@GMAIL.COM,
KK.MISHRA@MIDASLEGAL.ORG)(0)(RESPONDENT)

LTS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
68 W.P.(C)-7092/2023 BANYAN TREE SCHOOL VIERAT K. ANAND
CM APPL. 27597/2023 V/s GOVENMENT OF NCT OF DELHI & ANR.
CM APPL. 33726/2023
WITH W.P.(C) 9590/2023
OTHER DETAILS OF ADVOCATES:
CSK PARTNERS(SRISHTY@CSKPARTNERS.IN)(9560480489)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN)(9868250806)(RESPONDENT)
CSK PARTNERS(SRISHTY@CSKPARTNERS.IN)(9560480489)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN)(9868250806)(RESPONDENT)
69 W.P.(C)-9590/2023 BANYAN TREE SCHOOL VIERAT K. ANAND

CM APPL. 36677/2023 V/s GOVERNMENT OF NCT OF DELHI
THROUGH THE DIRECTORATE OF EDUCATION
(PRIVATE SCHOOL BRANCH) & ANR.

OTHER DETAILS OF ADVOCATES:

CSK PARTNERS(ANANT@CSKPARTNERS.IN)(8296765401)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN)(9868250806)(RESPONDENT)

PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NOTE:CM APPL.12917/2025 SHALL BE TAKEN UP ALONGWITH RSA-140/2022 LISTED AT ITEM NO.18
NOTE:CM APPL.12961/2025 SHALL BE TAKEN UP ALONGWITH TR.P.(C)-163/72024 LISTED AT ITEM NO.21
NOTE:CM APPL.12945/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15885/2024 LISTED AT ITEM NO.O1
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COURT NO. 31
HON”BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

NOTE: AS DIRECTED BY HON?BLE LORDSHIP, CASES FIXED IN THE CATERGORY OF
“SPECIAL BENCH MATTERS (DIRECTED BY HON?BLE THE CHIEF JUSTICE)”

SHALL BE TAKEN UP AT 02:30 P.M.

NOTE: *“COUNSELS ARE REQUESTED TO ENSURE THEIR PRESENCE IN THE MATTERS OF SITTING/
FORMER MPs/ MLAs.”

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sang.sudan2004@gmail.com

:JSI\I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
27 CRL.L.P.-309/2023 DILIP SINGH ABHINAV GARG, VISHAL
WITH CRL.L.P. 314/2023 V/s RAM JANAK SINGH SINGH

OTHER DETAILS OF ADVOCATES:
DEEPAK
KOHIL(KOHIL.DEEPAK@HOTMAIL.COM)(9582063085)(PETITIONER)
DILIP SINGH(ABHINAV9370@GMAIL.COM)()(PETITIONER)

RAM JANAK
SINGH(ADVOCATERAVI79@GMAIL.COM)()(RESPONDENT)

VISHAL SINGH
(ADV.VISHALSINGH@GMAIL.COM)(9971226529)(RESPONDENT)
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COURT NO. 25

SUPPLEMENTARY CAUSE LIST

HON"BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt._webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@qgov.in

ITEM
NUMBER

BAIL
71

72

NOTE:
NOTE:
NOTE:
NOTE:
NOTE:

CASE NUMBER

BAIL APPLN.-400/2025

BAIL APPLN.-620/2025

PARTY NAME ADVOCATE NAME OTHER INFORMATION

SANJU@TENDUA RAHUL, VIVEK
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MAHINDRA PARK-954/2023)
PANKAJ MAURYA

(RAHUL.RAHUL.KUMAR279@GMAIL.COM)(9971710209)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIVEK (ADVVIVEK.2014@GMAIL.COM)(9999489095)(PETITIONER)

PRITHVIRAJ DAUKIYA @ PRINCE SUMITRA KUMARI CHOUDHARY
GODARA
V/s STATE

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CYBER CELL DWARKA-37/2024)
SUMITRA CHOUDHARY

(LAWYERSSKC@GMAIL.COM)(8800556098)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M_.A.6889/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-67/2024 LISTED AT ITEM NO.15
CRL.M_.A.6981 & 6985-86/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(N1)-66/2024 LISTED AT ITEM NO.14
CRL.M_.A.6979/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-68/2024 LISTED AT ITEM NO.16
CRL.M_.A.6989/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-33/2024 LISTED AT ITEM NO.61
CRL.M.A.6988/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI)-69/2024 LISTED AT ITEM NO.17
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COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH™.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MoDE, 1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE .

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
51 W.P.(C)-2735/2025 RAKESH DIWAN & ANR. SHRUTI GUPTA
CM APPL. 13076/2025 V/s UNION OF INDIA & ANR.
CM APPL. 13077/2025
OTHER DETAILS OF ADVOCATES:
SHRUTI GUPTA & AYUSH GAUR, ADMA AND
ASSOCIATES(SHRUTI@ADMAANDASSOCIATES.COM,
AYUSH@ADMAANDASSOCIATES.COM)(7402020002)(PETITIONER)
GNCTD, MOHUA, UNION OF
INDIA(GNCTD.SCLA.SKP@GMAIL.COM, MINISTER-
MOHUA@NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
52 RC.REV.-59/2025 MOHD SHAHID ASHOK GURNANI
CM APPL. 10527/2025 V/s GIYARSI DEVI AND ANR

OTHER DETAILS OF ADVOCATES:
ASHOK GURNANI(ASHOKGURNANI1981@GMAIL.COM)(9810109039)(PETITIONER)
AK GUPTA (AKGUPTA@LIVE.COM)(0)(RESPONDENT)

FOR ADMISSION

53  |W.P.(C)-6237/2010 PRISTINE EXPORT PVT LIMITED TARUNESH, NIKHILESH KRISHNAN,
WITH W.P.(C) 6256/2010 V/s GNCT OF DELHI AND ANR VARUN NISCHAL

OTHER DETAILS OF ADVOCATES:
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54

55

56

57

58

59

W.P.(C)-6256/2010
CM APPL. 12381/2010

W.P.(C)-6029/2015
CM APPL. 10957/2015

W.P.(C)-6496/2018
CM APPL. 24892/2018

RC.REV.-561/2019
CM APPL. 42666/2019

RC.REV.-290/2024
CM APPL. 62004/2024
CM APPL. 12915/2025

RC.REV.-400/2024

SUPPLEMENTARY CAUSE LIST

PRISTINE EXPORT PVT LTD TARUNESH, VARUN NISCHAL
V/s GNCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

SWAGATH RESTAURANTS MAHIP DATTA PARASHAR
V/s GOVT. OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:

MESCO AEROSPACE LIMITED UDITA SINGH, DIVYAM AGARWAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
UDITA SINGH()(9871452750)(PETITIONER)
DIVYAM AGARWAL(DIVYAM.AGARWAL@ALCLEGAL.IN)(8595047596)(PETITIONER)

SURESH KUMAR ANUJ NARULA
V/s SHEELA GOEL

OTHER DETAILS OF ADVOCATES:
ANUJ NARULA()(9899208584)(PETITIONER)

MUKESH KUMAR JANAK RAJ RANA, MOHAMMAD
V/s MOHD JAMAL AND ORS. SULAMAN KHAN, KULDEEP SINGH,
SHUBHAM CHATURVEDI

OTHER DETAILS OF ADVOCATES:

J R RANA & VINOD
PATIDAR(JRRANA1962@GMAIL.COM)(9953954766)(PETITIONER)

M S KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER)

KULDEEP SINGH(SINGHK777 @GMAIL.COM)(7042101863)(PETITIONER)

SHUBHAM
CHATURVEDI(SHUBHAMCHATURVEDI998@GMAIL.COM)(9650928428)(PETITIONER)

KAILASH RAM GUPTA RAHUL KUMAR SINGH
V/s SH MANOJ

OTHER DETAILS OF ADVOCATES:
DALIP KUMAR
SANTOSHI(AD.DALIPKUMARSANTOSHI@GMAIL.COM)(9350260711)(PETITIONER)
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COURT NO. 36
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR

COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
82 CRL.M.A. 6991/2025 ANKUSH JAIN SUSHIL KUMAR GUPTA
In BAIL APPLN.-3406/2024(Disposed |V/s DIRECTORATE OF ENFORCEMENT
off case)
OTHER DETAILS OF ADVOCATES:
DR SUSHIL KUMAR
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
SUHIL KUMAR
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
83 CRL.M.A. 6990/2025 ARUN @ CHUDDEL ANIL VYAS
CRL.M.(BAIL) 491/2025 V/s THE STATE GOVT. OF NCT OF DEL HI
In BAIL APPLN.-707/2025(Disposed
off case)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 14/2017)
CRL.M.C. 2869/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-05-10 )
CRL.M.C. 3401/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-07-11 )
CRL.M.C. 4935/2022 FILED BY VAIBHAV JAIN &
ANR. (DISPOSED ON : 2022-10-01 )

CRL.M.C. 4916/2022 FILED BY SATYENDRA KUMAR
JAIN (DISPOSED ON : 2022-10-01 )

BAIL APPLN. 3710/2022 FILED BY ANKUSH JAIN
(DISPOSED ON : 2023-04-06 )

BAIL APPLN. 3705/2022 FILED BY VAIBHAV JAIN
(DISPOSED ON : 2023-04-06 )

BAIL APPLN. 3590/2022 FILED BY SATYENDAR
KUMAR JAIN (DISPOSED ON : 2023-04-06 )

BAIL APPLN. 2079/2023 FILED BY VAIBHAV JAIN
(DISPOSED ON : 2024-09-30 )

BAIL APPLN. 2017/2023 FILED BY ANKUSH JAIN
(DISPOSED ON : 2024-09-30 )

BAIL APPLN. 1904/2024 FILED BY SATYENDAR
KUMAR JAIN (DISPOSED ON : 2024-10-22 )

BAIL APPLN. 3301/2024 FILED BY VAIBHAV JAIN
(DISPOSED ON : 2024-10-29 )

CRL.M.C. 9027/2024 FILED BY SATYENDAR KUMAR
JAIN (D. OF HEARING : 2025-03-03 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 14/2017)
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OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
HANEEF :(PUL PRAHLADPUR-215/2024)
MOHAMMAD(HANEEFMDADV97 @GMAIL.COM)(9818238292)(PETITIONER) BAIL APPLN. 4401/2024 FILED BY ROHAN

KAPIL SHARMA CHANJALYA (DISPOSED ON : 2024-12-02 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.M.C. 10156/2024 FILED BY ARUN @ CHUDDEL
HANEEF & ORS. (D. OF HEARING : 2025-03-26 )
MOHAMMAD(HANEEFMDADV97 @GMAIL.COM)(9818238292)(PETITIONER)

KAPIL P.S.-FIR NO. :(PUL PRAHLADPUR-215/2024)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NOTE: CRL-M.A.6879/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-195/2025 LISTED AT ITEM NO.72

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhch

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowAd4aiTxPqcBh9  from 10:00A.M.-4:30 P.M.
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
52 BAIL APPLN.-3919/2024 RAJNEESH SHARMA AKHIL SAINI, RIZWAN

V/s STATE GOVT. OF NCT, DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CHITTRANJAN PARK-171/2019)
SUNIL MANCHANDA ()(9891969960)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RIZWAN (RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER)

FRESH MATTERS & APPLICATIONS

53 CRL.M.A. 6987/2025 SAROJ GAUR SUNIL DUTT DIXIT
In W.P.(CRL)-3701/2024(Disposed V/s THE STATE NCT OF DELHI AND ORS
off case)

OTHER DETAILS OF ADVOCATES:

SUNIL DUTT (SUNILDIXIT2008 @ GMAIL.COM)(9312832910)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIL DUTT DIXIT(SDDOFFICE2@GMAIL.COM)(9312832910)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

::lrllil\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
54 W.P.(CRL)-1868/2024 RAJAB ALI KHAN KASIM KHAN
CRL.M.A. 18166/2024 V/s STATE OF NCT OF DELHI

CRL.M.A. 18167/2024
27
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OTHER DETAILS OF ADVOCATES:
MAROOF

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(WELCOME COLONY-420/2018)

AHMAD(KASIM_KHANZZ@YAHOO.COM)(9873787009)(PETITIONER) BAIL APPLN. 3439/2020 FILED BY RAJAB ALI KHAN

NOTE: CRL-M.A.6891/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.

28

(DISPOSED ON : 2021-01-07 )

W.P.(CRL) 1994/2020 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2021-02-12 )

W.P.(CRL) 3856/2018 FILED BY AFSHA @ RUKSHAR
(DISPOSED ON : 2019-07-18 )

W.P.(CRL) 3421/2018 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2018-11-03 )

CRL.M.C. 5771/2018 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2018-11-19)

BAIL APPLN. 507/2019 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2019-09-30 )

BAIL APPLN. 1266/2020 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2020-09-03 )

W.P.(CRL) 1066/2021 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2021-06-02 )

BAIL APPLN. 2019/2021 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2021-07-06 )

CRL.M.C. 299/2021 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2021-02-12)

BAIL APPLN. 3513/2021 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2022-02-08 )

BAIL APPLN. 1088/2023 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2024-10-08 )

CRL.M.C. 5260/2023 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2023-07-31)

W.P.(CRL) 3124/2023 FILED BY RAJAB ALI KHAN (DISPOSED
ON : 2024-02-01)

BAIL APPLN. 4232/2023 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2024-02-12 )

BAIL APPLN. 806/2024 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2024-03-05 )

BAIL APPLN. 1319/2024 FILED BY RAJAB ALI KHAN
(DISPOSED ON : 2024-04-23 )

P.S.-FIR NO. :(WELCOME COLONY-420/2018)

-281/2025 LISTED AT ITEM NO.O5
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COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

::lrlEJI\I\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
126  |W.P.(C)-2737/2025 GANESH KUMAR RAHUL KUMAR SUBJECT TO OFFICE OBJECTION
CM APPL. 13080/2025 V/s NATIONAL CAPITAL REGION
CM APPL. 13081/2025 TRANSPORT CORPORATION

LIMITED NCRTC AND ORS

OTHER DETAILS OF ADVOCATES:

RITESH K. CHOWDHARY , RAHUL KUMAR , RASHIKA
VED(CONTACT@RAHULKUMAR.IN)(9910849777)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DDA,
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
RAJESH(RAJESHLAWYER@YAHOO.CO.IN)(0)(RESPONDENT)

NOTE:CM APPL.12782/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-16024/2024 LISTED AT ITEM NO.56

NOTE:CM APPL.12990/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10448/2020 LISTED AT ITEM NO.13

NOTE:CM APPL.12988/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10446/2020 LISTED AT ITEM NO.12

NOTE:CM APPL.12985/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1567/2025 LISTED AT ITEM NO.64

NOTE:CM APPL.13001/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10452/2020 LISTED AT ITEM NO.14
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COURT NO. 10
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *"SIR*
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:ISI\I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
43 CM APPL. 11082/2025 THE NEW INDIA PANKAIJ SETH,
In MAC.APP.-1077/2013(Disposed off case) ASSURANCE CO LTD YUDHVIR SINGH
V/s SHRI RAJA RAM CHAUHAN
YADAV & ORS

OTHER DETAILS OF ADVOCATES:

PANKAJ SETH()(9811912254)(PETITIONER)
SHRI RAJA RAM
YADAV()(9811213768)(RESPONDENT)

COURT NO. 28
HON"BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
68 CRL.M.A. 6970/2025 GAURAV KUMAR PRASAD ABHAY KUMAR
CRL.M.(BAIL) 489/2025 V/s STATE OF NCT OF DELHI THROUGH PRASAD
In BAIL APPLN.- NAGAR POLICE STATION

4162/2024(Disposed off case)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PRASAD NAGAR-168/2024)
ABHAY KUMAR (KUMARABHAY2301@GMAIL.COM)(9716104763)(PETITIONER)
KAPIL SHARMA
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69

70

CRL.M.(BAIL) 492/2025
In CRL.A.-470/2024

CRL.M.A. 6975/2025(CM For
Restoration)

CRL.M.A. 6976/2025

CRL.M.A. 6977/2025

In CRL.M.C.-8016/2023(Disposed
off case)

SUPPLEMENTARY CAUSE LIST

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ABHAY KUMAR(KUMARABHAY2301@GMAIL.COM)(9716104763)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SONU HARSH PRABHAKAR(DHCLSC), HARSH

V/s THE STATE (NCT OF DELHI) PRABHAKAR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
HARSH PRABHAKAR(HARSHPRABHAKAR.ADVOCATE@GMAIL.COM)()(PETITIONER) :(BHARAT NAGAR-3/2021)

KAPIL BAIL APPLN. 3597/2022 FILED BY AMIT

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)  |(DISPOSED ON : 2022-12-01)

HARSH

PRABHAKAR(HARSHPRABHAKAR.ADVOCATE@GMAIL.COM)(9999309014)(PETITIONER) P.S.-FIR NO. :(BHARAT NAGAR-3/2021)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SONALI AGGARWAL SUDARSHAN RAJAN, SUDARSHAN
V/s THE STATE OF NCT OF DELHI & ANR. RAJAN
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARITA VIHAR-431/2019)

SITHYA(SITHYA@GMAIL.COM)(9650075050)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUDARSHAN RAJAN OFFICE(SROFFICE113@GMAIL.COM)(9650075050)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

31
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COURT NO. 21
HON"BLE MR.JUSTICE GIRISH KATHPALIA

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE MATTER 1S TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM

NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
60  |RFA-215/2025 VIVEK CHADHA KUNAL MADAN SUBJECT TO OFFICE OBJECTION
CM APPL. 13055/2025 V/s SONAM LUTHRA
CM APPL. 13056/2025
CM APPL. 13057/2025
CM APPL. 13058/2025
CM APPL. 13059/2025
OTHER DETAILS OF ADVOCATES:
KMA LAW OFFICE()(9810821712)(PETITIONER)
R()(9212799778)(RESPONDENT)
61  |RFA-216/2025 SURESH KUMAR MANISH KAPOOR
CM APPL. 13067/2025 V/s RAJ KRISHNA BUILDSTATE
CM APPL. 13068/2025 PROJECTS PVT LTD
CM APPL. 13069/2025
OTHER DETAILS OF ADVOCATES:
ANSH MALHOTRA
(MANISH.LEGAL@YAHOO.COM)(9250505401)(PETITIONER)
ANSH MALHOTRA
(MANISH.LEGAL@YAHOO.COM)(9250505401)(PETITIONER)
R()(9905659812)(RESPONDENT)
R()(9905659812)(RESPONDENT)
62  |RFA-217/2025 RANI PROMOTER PRIVATE SUNIL DUTT DIXIT
CM APPL. 13070/2025 LIMITED
CM APPL. 13071/2025 V/s RAJEEV KUMAR
CM APPL. 13072/2025
CM APPL. 13073/2025
CM APPL. 13075/2025
OTHER DETAILS OF ADVOCATES:
SUNIL DUTT DIXIT
(CONTACT@SDDLAW.IN)(9312832910)(PETITIONER)
RAJEEV
AGARWAL(LAWYERSINC@REDIFFMAIL.COM)(0)(RESPONDENT)
ITEM
NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
63  |RFA-218/2025 PUNJAB NATIONAL BANK AJAY SHANKER
CM APPL. 13088/2025 V/s UNION BANK OF INDIA & ORS.

CM APPL. 13089/2025
CM APPL. 13090/2025

OTHER DETAILS OF ADVOCATES:
32
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AJAY
SHANKER(AJAYSHANKER.ADV@GMAIL.COM)(9717966615)(PETITIONER)
O P GAGGAR(OPGAGGAR®@GMAIL.COM)(0)(RESPONDENT)

64 RFA-219/2025 SAGAR MEHRA SUDHIR KUMAR OJHA
CM APPL. 13091/2025 V/s EMAAR MGF LAND LIMITED
CM APPL. 13092/2025
CM APPL. 13093/2025
CM APPL. 13094/2025

OTHER DETAILS OF ADVOCATES:

SUDHIR KUMAR
OJHA(GORAVTOMAR1000@GMAIL.COM)(9818607014)(PETITIONER)
AYUSH(AYUSH@GUPTALEGAL.IN)(0)(RESPONDENT)

NOTE:CM APPL.12783/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-9349/2024 LISTED AT ITEM NO.38

COURT NO. 22
HON"BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

NOTE:CM APPL.12991/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-9788/2019 LISTED AT ITEM NO.94

NOTE:CM APPL.12989/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-17736/2024 LISTED AT ITEM NO.11
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COURT NO. 16
HON"BLE MR.JUSTICE DHARMESH SHARMA

SUPPLEMENTARY CAUSE LIST

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

D

ADVOCATE NAME

KAWALPREET KAUR

KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)

CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)

ITEM
NUMBER CASE NUMBER PARTY NAME
FOR DIRECTION ON OFFICE NOTE
94 W.P.(C)-2277/2024 AJAY KUMAR
CM APPL. 9501/2024 V/s DELHI DEVELOPMENT AUTHORITY AN
OTHERS
WITH W.P.(C) 8544/2023
OTHER DETAILS OF ADVOCATES:
DR. RAHUL
SANTOSH KUMAR
PARVINDER
ITEM
NUMBER CASE NUMBER PARTY NAME

FRESH MATTERS & APPLICATIONS

ADVOCATE NAME

AVDHESH KUMAR

(VIDYARTHIARUN@GMAIL.COM)(9205318423)(PETITIONER)

ADVOCATE NAME

95 FAO-49/2025 DINESH@SINTU & ANR.
CM APPL. 13082/2025 V/s SUNITA & ANR.
CM APPL. 13083/2025
OTHER DETAILS OF ADVOCATES:
ARUN VIDYARTHI
ITEM
NUMBER CASE NUMBER PARTY NAME

FRESH MATTERS & APPLICATIONS

96 |CM APPL. 13118/2025
In RFA-269/2019
WITH RFA 486/2019

AVTAR SINGH CHAUHAN AND ORS.
V/s ANOOP SHARMA AND ORS.

OTHER DETAILS OF ADVOCATES:

AADITYA VUAYKUMAR, HS
SHARMA, ARJUN KANT, ARJUN
KANT, JOBY P VARGHESE, SHOHIT
CHAUDHRY, JAIDEEP SINGH,
AADITYA VIJAY KUMAR, RAJESH
KUMAR GOGNA, RAJ KAPOOR,
DEEPAK PRAKASH, UPAMANYU
SHARMA, NACHIKETA VAJPAYEE,
UPAMANYU SHARMA, YOGAMAYA
MG

AADITYA VIJAYKUMAR()(9711481910)(PETITIONER)
AADITYA VIJAYKUMAR()(9711131164)(PETITIONER)

H S SHARMA()(9910384647)(PETITIONER)
ARJUN KANT()(9818931523)(PETITIONER)

ARJUN KANT(ARJUN@ARKADIANLEGAL.COM)(9599742018)(PETITIONER)
ARJUNKANT(ARJUN@ARKADIANLEGAL.COM)(9953029150)(PETITIONER)
AKSHITA(AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT)
SHYAM(SHYAMGM50@GMAIL.COM)()(RESPONDENT)
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OTHER INFORMATION
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AKS SOOD(AKS@ASOOD.IN)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)

SH. AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
SHYAM SUNDER(SHYAMGM50@GMAIL.COM)(9717777256)(PETITIONER)
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)

AADI (AADIBYAUK@GMAIL.COM)(9717622082)(PETITIONER)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
ASHIM SOOD(ASHIM.SOOD@ASOOD.IN)(9810255558)(PETITIONER)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT)
SHOHIT CHAUDHRY(SHOHIT@SHOHIT.COM)(9999091964)(PETITIONER)
JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
RAJESH GOGNA(MAIL@GOGNA.CO.IN)(9911222251)(RESPONDENT)
AADITYA VIJAY KUMAR(AADITYAK@GMAIL.COM)(9717622082)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(1123387977)(RESPONDENT)
DHARMVIDHI LEGAL SERVICES & SOLUTIONS
LLP(DHARMVIDHILEGALSERVICES@GMAIL.COM)(9711152428)(PETITIONER)
COMMAN WEALTH GAMES VILLAGE APARTMENT OWNERS
ASSOCIATION(CWGVAOA@GMAIL.COM)()(RESPONDENT)

ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT)
JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(991222251)(RESPONDENT)
DHARMVIDHI LEGAL SERVICES & SOLUTIONS
LLP(REACHJAI@GMAIL.COM)(9711152428)(PETITIONER)

ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

JOBY VARGHOSE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
COMMONWEALTH GAMES VILLAGE APATMENT OWNERS
ASSOCIATES(CWGVAOA@GMAIL.COM)()(RESPONDENT)

RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222251)(RESPONDENT)
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
RAJESH GOGNA(RAJESH@GOGNA.CO.IN, OFFICE@GOGNA.CO.IN,
ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
BHUSHAN NARULA(BHUSHANKNARULA@GMAIL.COM)()(RESPONDENT)
SOMIT(SOMIT.MAKAR@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)

SHYAM SUNDER PRASAD(SHYAMGM50@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

NAMRATA
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(143091457)(PETITIONER)
LAW(LAWJPV@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
CWG(CWGVAOA@GMAIL.COM)()(RESPONDENT)
DHARM(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
SHOIT (SHOIT@SHOIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

RAJESH GOGNA (RAJESH@GOGNA.CO.IN)()(RESPONDENT)
AGRAMLEGAL(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

JAIDEEP SINGH(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
NAMRATA
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(9711481910)(PETITIONER)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

SHOHIT (OFFICE@SHOHIT.COM)()(RESPONDENT)
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222261)(PETITIONER)
AKSHIT(AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
SHYAM(SHAYMGMS50@GMAIL.COM)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
AMARTH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
ASCA(ASCASSOCIATES92@GMAIL.COM)()(RESPONDENT)
VISHAL(VISHAL.SINGH@ASCPRIFESSIONAL.COM)()(RESPONDENT)
ADITYA(ADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
OFFICE(OFFICE@GOGNA.CO.IN)()(RESPONDENT)
MAIL(MAIL@GOGNA.CO.IN)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)

VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)

GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
DHARMVI(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
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SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

SOLICITORSINDIA LAW
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER)
JPV(LAWIPV@GMAIL.COM)()(RESPONDENT)
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

VK (VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
DHAR(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(PETITIONER)

AMARNA THADSJ(AMARNATHADSJ@GMAIL.COM)()(PETITIONER)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
SHOIT(OFFICE@SOHIT.COM)()(RESPONDENT)

VKS PARTNERS(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
SOLICITORSINDIA LAW
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER)
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

LAW JPV(LAWIJPV@GMAIL.COM)()(RESPONDENT)

VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT)

DHARMVIDHI LEGAL
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
AADITYA VIJAKUMAR(AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER)
ADDITYA VIJAY KUMAR (AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

AKSHITA (AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT)

DHARMVIDHI LEGAL
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)

UPAMANYU

SHARMA(UPAMANYU.EST1997 @GMAIL.COM)(9810606407)(RESPONDENT)
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT)

VISHAL (VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
ARUN (ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

RAJESH (RAJESH@GOGNA.CO.IN)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)

GOGNA (MAIL@GOGNA.CO.IN)()(RESPONDENT)

VIJAY (AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
SOLICITOR
SINDIALAW(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)

AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT)
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
VIJAY(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)

SHOHIT CHAUDHARY(SHOHIT@SHOHIT.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
UPAMANAYU(UPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT)
SOLICITORS INDIA(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT)
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

GOGNA (OFFICE@GOGNA.CO.IN)()(RESPONDENT)

SHYAM SUNDER(SHYAMGMS50@GMAIL.COM)()(RESPONDENT)

AVTAR CHAUHAN(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT)
RAJESH(RAJESH@GOGNA.CO.IN)()(PETITIONER)
RAJESH(RAJESH@GOGNA.CO.IN)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
AADITYA (AADITYAVK@GMAIL.COM)()(RESPONDENT)

UPAMANYU SHARMA
(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT)
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT)
VISHAL(VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
GOGNA(MAIL@GOGNA.CO.IN)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)

SOLICITOR
SINDIALAW(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT)
AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)

LAW JPV(LAWJPV@GMAIL.COM)()(RESPONDENT)
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GOGNA(OFFICE@GOGNA.CO.IN)()(RESPONDENT)

ARKADIAN LEGAL(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
SHYAM(SHAYMGMS50@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
SOLICITORS & ADVOCATES(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT)
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
AVTAR(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT)
UPAMANYU(AUPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT)

AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
JOBY VARGHESE(LAWJPV@GMAIL.COM)(0)(RESPONDENT)

MR. NACHIKETA
VAJPAYEE(NACHIKETAVAJPAYEE10@GMAIL.COM)(9319402694)(PETITIONER)
MR. NACHIKETA
VAJPAYEE(NACHIKETAVAJPAYEE10@GMAIL.COM)(9319402694)(PETITIONER)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
UPAMANYU
SHARMA(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT)
YOGAMAYA M G(YMAYA23@GMAIL.COM)(8505956123)(PETITIONER)
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COURT NO. 24
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

:;Irflll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
47 CM(M)-428/2025 SHIVANI KAPOOR AND ANR VISHAL CHHABRA
CM APPL. 13054/2025 V/s SONU BAKSHI AND ANR
OTHER DETAILS OF ADVOCATES:
ASTHA GUPTA
(CLO@CHOPRALAWOFFICES.COM)(8826074954)(PETITIONER)
R()(9990099689)(RESPONDENT)
48 CM(M)-429/2025 ASHISH TYAGI SHANTNU AGGARWAL
CM APPL. 13060/2025 V/s MYSORE LIGHT AND INTERIORS PVT
CM APPL. 13061/2025 LTD
OTHER DETAILS OF ADVOCATES:
SHANTNU AGGARWAL
(OFFICEOFSHANTANUAGG@GMAIL.COM)(9999347367)(PETITIONER)
MY SORELIGHT(MYSORELIGHT@YAHOO.CO.IN)(0)(RESPONDENT)
PRAKASH (PRAKASHKUMAR@MANISHASINGH.NET)(0)(RESPONDENT)
49 CM(M)-430/2025 JOGINDER PAL SHARMA & ANR. HARNAM SINGH SHARMA
CM APPL. 13065/2025 V/s KRISHNA VIRMANI
CM APPL. 13066/2025
OTHER DETAILS OF ADVOCATES:
H S SHARMA(HSS21252@GMAIL.COM)(9910384647)(PETITIONER)
OFFICE OF SSATYA
NARAYANA(OFFICEOFSSATYANARAYANA@GMAIL.COM)(0)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
50 CM(M)-431/2025 SMT. KUSUM LATA ANUNAYA MEHTA SUBJECT TO OFFICE OBJECTION
CM APPL. 13084/2025 V/s SH. KAPIL

CM APPL. 13085/2025
CM APPL. 13086/2025

OTHER DETAILS OF ADVOCATES:

ANUNAYA MEHTA
(ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER)
R()(9871777794)(RESPONDENT)

NOTE:CM APPL.12930/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-75/2020 LISTED AT ITEM NO.O1

HIGH COURT OF DELHI REGISTRAR(LISTING)
03.03.2025.

//7777777777777777777777777777777777777777777777777777777/777777/7/7/77/7//7/7/7//7//////7//////////////////////////7/77
//
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COURT NO. 8
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
sachin.sharma@dhc.nic.in

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 O.M.P. (COMM)- ITALIAN THAI TARKESHWAR
343/2022 DEVELOPMENT NATH, ADITYA
I.A. 18268/2023 V/s NTPC LTD MISHRA

I.A. 4471/2025

kkkkk
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COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pankaj.shukla@dhc.nic.in

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

69 ARB.P.-399/2025 |INDIAN RAILWAY HARSHIT AGARWAL
CATERING AND
TOURISM
CORPORATION
LIMITED
V//s CONNAUGHT
PLAZA RESTURANT

PVT LTD
70 O.M.P. (COMM)- ASHIMA TARUN JOHRI,
157/2018 INFRASTRUCTURE PVT HARPREET SINGH

I.A. 5118/2018 LTD.

I.A. 5119/2018 V/s DELHI METRO RAIL
CORPORATION
LIMITED (DMRC LTD)

71 O.M.P.(I) INTEC CAPITAL LTD PRANAV GOYAL
(COMM.)- V/s AEGIS AMPOULES


https://delhihighcourt.webex.com/meet/dhcecourtvc13�
mailto:pankaj.shukla@dhc.nic.in�

04.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

117/2024 AND VIALS LTD & ORS.
WITH O.M.P. (T)
(COMM.)
114/2023

72 O.M.P.(T) M/S INTEC CAPITAL  DEVENDRA
(COMM.)- LTD. KEJARIWAL,
114/2023 V/s AEGIS AMPOULES KANHAIYA KUMAR,
I.A. 8310/2024  |AND VIALS LTD & ORS. PRANAV GOYAL
WITH O.M.P.(I)
(COMM.)

117/2024

* ok k%



04.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR
MIC ON MUTE MODE TILL THEIR MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmpankajgoel.dhc@gov.in

lalit.684@dhc.nic.in

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

70 I.A. 3605/2025 SPORTS AUTHORITY AWANTIKA
In O.M.P. (COMM)- OF INDIA MANOHAR, NEERAJ
206/2024 V/s SARVESH SHEKHAR,

SECURITY SERVICES AWANTIKA
PRIVATE LIMITED MANOHAR

71 0.M.P.(EFA)(COMM.)- EMAAR INDIA SULABH REWARI,
1/2025 LIMITED FORMERLY  J. SAGAR
EX.APPL.(OS) KNOWN AS EMAAR  ASSOCIATES
275/2025 MGF LAND LIMITED
EX.APPL.(OS) V/s MGF
276/2025 DEVELOPMENTS
EX.APPL.(OS) LIMITED & ORS.

277/2025
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COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:
n.shubhankar@dhc.nic.in

MEETING LINK
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

40 CS(COMM)- HIMALAYA GLOBAL PRANNOY DEY,
675/2024 HOLDINGS LTD & RISHUB KAPOOR,
I.A. 36095/2024 ANR. SUHRITA
I.A. 36097/2024 V/s MS AB ALLCARE MAJUMDAR,
I.A. 46038/2024 HERBAL & ORS. SUHRITA
I.A. 3084/2025 MAJUMDAR,

PRANNOY DEY,
SHARAD BESOYA

* ok % % Kk
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COURT NO. 50

SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

HON'BLE MR. JUSTICE ANISH DAYAL

CLICK HERETO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12

FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmatishgoel@gmail.com

ITEM
NUMBER

CASE NUMBER PARTY NAME

ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

EX.APPL.(OS) DR VIMLA MENON & |/ AMARDEEP SINGH,

54

55

310/2025 ORS.

AKASH SWAMI,

In EX.P.-74/2023 /s GOPINATH MENON BHAGAT SINGH,

CS(0S)-134/2025 M/S CITY HOME
I.A. 5392/2025  |DEVELOPERS PVT.

I.A. 5393/2025 LTD.

AKASH SWAMI
VAIBHAV SETHI

I.A. 5394/2025 V/s MADHURI VALI

kkkkkk
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J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR
BEFORE MS. BHAWANI SHARMA,(DHIJS),JOINT REGISTRAR (JUDICIAL)

HYBRID MODE

AT 11:00 A.M.

https://jrdhc.webex.com/meet/jrdhc5

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

39 CRL.M.A. 6972/2025 |SURENDER & ORS. MANJEET SINGH
In CRL.M.C.- V/s STATE NCT OF DELHI & ANR.
436/2025

CASE NUMBER PARTY NAME ADVOCATE NAME

OTHER DETAILS OF ADVOCATES:
MANJEET SINGH(CHANDELO8@GMAIL.COM)(9555178859)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANJEET SINGH(CHANDELO8@GMAIL.COM)(9555178859)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FOR DIRECTION ON OFFICE NOTE

40 CRL.M.C.-620/2025 |CHARU RELHAN & ORS. ATUL AGARWAL
CRL.M.A. 2987/2025 |V/s STATE GOVT. OF NCT OF DELHI
AND ANR.

OTHER DETAILS OF ADVOCATES:
CASES LISTED BEFORE REGISTRARS

41 MAC.APP.-253/2024 |U P STATE ROAD TRANSPORT SHADAB KHAN
CM APPL. CORPORATION
28667/2024 V/s DEEPMALA & ORS.
WITH MAC.APP.
254/2024

OTHER DETAILS OF ADVOCATES:
SHADAB KHAN(SHADABKHANKS5@GMAIL.COM)(9999944851)(PETITIONER)
SHEKHAR(SHEKHAR.AGGARWAL@YAHOO.CO.IN)()(RESPONDENT)

42 MAC.APP.-254/2024 |U P STATE ROAD TRANSPORT SHADAB KHAN
CM APPL. CORPORATION
28816/2024 V/s BALRAM SARKAR & ANR.

OTHER DETAILS OF ADVOCATES:

%k 3k 3k ok 3k 3k ok %k 3k ok ok ok ok ok ok ok k ok

OTHER
INFORMATION
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